
Annexure - C

DATE OF 
RECEIPT

AMOUNT CLAMED
AMOUNT 

ADMITTED
NATURE OF 

CLAIM
WHETHER 

RELATED PARTY

% OF VOTING 
SHARE IN THE 

COC

1
Employees' State Insurance 
Corporation (ESIC), HYD

Not Available 03/06/26                   25,212.00                   25,212.00 
Statutory 
Dues

NO 0.00% NIL NIL                                         -   Admitted in Full

2
Comercial Tax Department, 
Tamil Nadu

Not Available 01/06/26            16,62,792.00                                        -   
Statutory 
Dues

NO 0.00% NIL NIL             16,62,792.00 
Appeal Preferred 
by CD

3
Comercial Tax Department, 
Karnataka

Not Available 02/06/26            44,99,756.00                                        -   
Statutory 
Dues

NO 0.00% NIL NIL             44,99,756.00 
Appeal Preferred 
by CD

4
Employees' Provident Fund 
Organisation, HYD

Not Available 01/06/26               4,47,832.00               4,47,832.00 
Statutory 
Dues

NO 0.00% NIL NIL                                         -   Admitted in Full

           66,35,592.00               4,73,044.00             61,62,548.00 

NAME OF THE CORPORATE DEBTOR: LANARSY INFRA LIMITED
DATE OF COMMENCEMENT OF CIRP: MAY 19, 2026

LIST OF CREDITORS AS ON JUNE 20, 2026

AMOUNT OF 
CONTINGENT 

CLAIM

AMOUNT OF 
ANY MUTUAL 

DUES, THAT 
MAY BE SET-OFF

AMOUNT OF CLAIM 
NOT ADMITTED
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LIST OF OPERATIONAL CREDITORS (GOVERNMENT DUES)

SR. NO. NAME OF THE CREDITOR
IDENTIFICATION 
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DETAILS OF CLAIMS RECEIVED DETAILS OF CLAIMS ADMITTED


